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BEFORE THE NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE AT
CHENNAI

ORIGINAL APPLICATION NO.178 OF 2023 (S2)

Between

Cuddalore District Growth of Consumer

Protection Society, rep. by its

General Secretary K.S. Sethu,

No.66, 4™ Street, Thiruppanampakkamm

Kalaiyur Post, '

Cuddalore Taluk and District. 607 109. ... Applicant

_VS_

1. The District Collector,
Gundu salai Road, Alpet,
Manjakuppam, Cuddalore. 607 001.

2. The Revenue Divisional Officer,
Cuddalore Division,
Cuddalore. 607 001.

3. The Tamil Nadu Pollution Control Board,
Rep. by its Joint Commissioner,
No.25, Developed Plots, Thuvakudy,
Trichy. 620 015.

4. The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Plot No.A-3, SIPCOT Industrial Complex,
Kudikadu, Cuddalore. 607 005.

e
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(2)

S. The District Officer,
Fire and Rescue Services,
Cuddalore.

6. The Tahsildar,
Cuddalore Taluk,
Beach Road, Cuddalore. 607 001.

7. Indian Qil Corporation Limited,
Rep. by its Divisional Officer,
Trichy Divisional Office,
“TRIVENI” 3™ Floor, B-35, Shastri Road,
Thillai Nagar, Trichy. 620 018.

8. Azhaganathan,
S/o Krishnamoorthy,
No.1, Azhagappa Nagar, Manjakuppam,
Cuddalore. 607 001. ... Respondents

COUNTER AFFIDAVIT FILED BY THE FIRST RESPONDENT

[, Dr.A. Arun Thamburaj, 1.A.S. son of T Ashok Hindu, aged 37
years, residing at District Collector and District Magistrate of Cuddalore
District do hereby solemnly affirm and sincerely state as follows:

1. | am the District Collector, Cuddalore District, Cuddalore and the
first respondent herein and as such | am well acquainted with the facts of

the case from records. | have read the Memorandum of Application filed by

Additional Personal nNLanags,
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(3)

the applicant and deny all the allegations contained therein except
those that are specifically admitted herein.

2. It is submitted that the applicant has filed the present application
before this Hon’ble Green Tribunal South Zone praying for grant of
permanent injunction restraining the respondents from setting up petrol
pump Outlet in S.No.2241/4, Ward No.3, Block No.58 in
Karaiyeravittakuppam, Cuddalore Taluk and Cuddalore District.

3. It is submitted that the above Original Application is not
maintainable either in law or on facts and the same is liable to be dismissed
in limine.

4. It is submitted that M/s Indian Oil Corporation Limited, the 7"
respondent herein submitted an application on 02.11.2022 to this
respondent requesting to grant permission to set up a storage of petroleum
products in their premises at Survey No.2241/4, Ward No.3, Block No.58,
Thiruppapuliyur, Cuddalore Taluk, Cuddalore District classified as “Wet”
land and an extent of 0.0850 sq.m of Karaiyeravettakuppam (MPL),
Cuddalore Taluk, Cuddalore District . On verification of the application, this
respondent received No objection Certificate from the District Fire Officer,
Cuddalore Ref No- 15098/b2/2022 Dated 13.12.2022 and the Executive

Engineer, PWD (Water Resource Department, Vellar Basin Division PWD,
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(4)
Virudhachalam Ref No- vp/iva3/g.41(c) has given his consent on

13.12.2022. The Superintendent of Police, Cuddalore has also issued No

Objection Certificate Ref No- G1/3536602/2022 Dated 27.02.2023. The
Joint Director (Agriculture), Semmandalam, Cuddalore issued No
Objection Certificate Ref No- E2/5620/2023 Dated 09.05.2023. The
Divional Engineer(Highways), Construction & Maintenance, Cuddalore has
also issued No Objection Certificate @ Ref No. 2958/2022 Dated:
22.02.2023. Tahsildar, Cuddalore in his letter no B2/9015/2022 dated
25.12.2022 recommended for set up of the above storage.  The District
Environmental Engineer, Tamil Nadu Pollution Control Board and the
Superintendent Engineer, Cuddalore Circle, Capperhills, TANGEDCO have
also issued their recommendations on 04.08.2023 and 11.08.2023.

5. It is submitted that the following particulars have been duly

considered:

a) Possession of the site by the applicant is lawful and authorization
from land owner (or) lease holder for developing premises under
these rules for storage of Petroleum Products.

b) Interest of Public, specially the facilities like schools, hospitals or
proximity to places of public assembly and the mitigating

measures, if any is provided.
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(5)

c) Traffic density and impact on traffic

d) Conformity of proposal to the local (or) area development planning

e) Accessibility of the site to fire tenders in case of emergency and

preparedness of fire services for combating the emergencies

f) Genuineness of purpose

g) Any other matter pertinent to public safety

6. It is submitted that after due consideration of the above, this
respondent issued No Objection Certificate to M/s Indian Oil Corporation to
set up a storage of petroleum products in their premises at Survey
No.2241/4, Ward No.3, Block No.58, Thiruppapuliyur, Cuddalore Taluk,
Cuddalore District classified as “Wet” land and an extent of 0.0850 sq.m of
Karaiyeravettakuppam (MPL), Cuddalore Taluk, Cuddalore District . It is
pertinent to state that the No objection certificate was issued particularly
directing the application that the conditions prescribed in the Annexure

have to be followed scrupulously and if any violation is found, the NOC is

liable for cancellation.
7. It is pertinent to submit that this respondent personally inspected
the site in which the new Retail Outlet is set up by following the guidelines

issued by the Central Pollution Control Board, Delhi in Memorandum No.B-

:
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(6)
Pumps found that there is no schools, hospitals (10 beds and above) and

residential area designated as per local laws within 30 meters from the new

retail outlet and the distance between the new retail outlet and the existing
school is 33 meters and no high tension line passes over the retail outlet.
Recommended from TNPCB was also obtained before issuing the NOC.
Since the new retail outlet is set up by following the guidelines issued by
the Central Pollution Control Board, Delhi in Memorandum No.B-
13011/1/2019-20/AQM dated 07.01.2020, this respondent issued No
Objection Certificate to M/s Indian Oil Corporation Limited.

8. It is submitted that the No Objection Certificate is issued to M/s
Indian Oil Corporation Limited only after following the existing rules and
there is no violation of any rules. Hence, the above application is liable to
be dismissed.

It is therefore prayed that this Hon’ble Green Tribunal may be

pleased to dismiss the above Original Application and thus render justice.

Solemnly affirmed at

on this the 7th day of Jan 2024 %0
e

L
and signed his name

in my presence

< oW
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TANIL NADU POLLUTION CONTROL BOARD

From, To, o loctor
Dr. R. Umaiyakunjaram, M.Tech, Ph.D., The District C}o 'et ,
District Environmental Engineer, Cuddalore District.
Tamil Nadu Pollution Control Board,
Plot No A3, SIPCOT Industrial Complex
Kudikadu, Cuddalore — 607005.

Lr.No.DEE/TNPCB/CUDI/F- 1849/TECH/2023 Dated:04.08.2023.

Sir,

Sub: Tamil Nadu Pollution Control Board — Ofo. DEE, Cuddalore —
Proposed Petrol and Diesel storage and Retail outlet to be located
at T.S.No.2241/4Ward No.3,Block No.58 of Cuddalore Town,
Cuddalore Taluk,Cuddalore District on behalf Of. M/s.Indian Oil

Corporation Ltd — Observation and remarks furnished- Regarding.

Ref: 1. The CPCB in O.M. No.B-13011/1/2015-20/AQM/10802--10847 cated—— -

07/01/2020.(copy enclosed)
-~ 2. The -District—Collector,Cuddalore -vide Lr.R.C.Ne.-C1/338526/2022 - - —
dated:03/08/2023.

*kkkkk

In the reference first cited,Central Pollution Control Board has issued

guidelines for setting up new petrol pump in compliance of Hon’ble NGT order dated
18/01/2019 in O.A. N0.86/2019:Gyanprakhash @ Pappu Singh Vs Gol & ors in which

the siting criteria states that

"New Retail Outlets shall not be located within a radial distance of 50 meters

(from fill point/dispensing units/vent pipe whichever is nearest) from schools, hospitais — — ~

(10 beds and above) and residential areas designated as per local laws”.

In case of constraints in providing 50 meters distance, the retail outlet shall

implement additional safety measures as prescribed by PESO. In no case the distance

between new retail outlet from schools, hospitals (10 beds and above) and {esidential

i -
s e i m——T - -

Q | );-/*x,
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. . l.

shall pass over the retail outlet.

iesel storage and
Eurther,| submit that the Proposed site for petrol and D

of Cuddalore Town,
Retail outlet located at T.S.No.2241/4 Ward No.3,Block No.58

is offi 108.2023 and the ]
Cuddalore Taluk,Cuddalore District was inspected by this office on 04.0 |

following observations Were made.

«No schools, hospitals (10 beds and above) and residential areas werfa |
located within a radial distance of 30 meters from the dispensing unit
of the proposed site. However,one School namely Mount Litera Zee
School gate on North side is located at a distance of 33 m to th'e
proposed retail outlet Dispensing unit location and School building Is

located 39 m to the proposed retail outlet Dispensing unit location™.

The Proposed Petrol & Diesel storage and Retail outlet to be located at
T.S..’\T&Tiﬂ’/ﬁWéfd'—’S‘,BFdERﬁS,“Of‘CU‘ddaibr‘e"Town;C'uddaior‘e Taluk and District NS
~ behalf of M/s.Indian Ol Corporation Ltd satisfies the guidelines issued by the CPCB in

O.M. No.B-13011/1/2019-20/AQM/10802 -10847 déted 07/01/2020 for setting up new
petrol pump.

Further, as per CPCB letter No.B-29016/ROGW/|PC-VV2020—21 dated
30.04.2020, the Automobile fuel outlets (only dispensing) facility is exempted from the

purview of Consent Management.

This is submitted for favour of kind. information please.

NP LT TG ‘ B \-)\Mv\,_

S istrict Environme&ﬁ\n/éﬁgf»

Tamil Nadu Poliution Control Board
A C ’
W\ uddalore.

Encl: As above,
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Ref: C1/338526/2022 21 Collector’s Office,
Dated;)ly .08.2023 : Cuddalore.

Read:-
1. Application of Divisional Retail Head, Indian Oil Corporation
Ltd., Trichy Division Office Ref: TCHDO/ Thirupapuliyur,
Dated: 02.11.2022,

2. District IFire Officer, Cuddalore Lr. No. 15098 /B2/2022,
Dated: 13.12.2022.

3. The Executive Engineer (Water Resource Department), Vellar
Basin Division, PWD - Virudhachalam. Lr.No.--/au9/@e 9.3/
G&m.41(C)/2022, Dated: 13.12.2022.

4. Superintendent of Police, Cuddalore, Lr.No.
G1/3536602/2022, Dated: 27.02.2023.

S. Joint Director (Agriculture), Semmandalam, Cuddalore,
Lr.No.m2/5620/2023, Dated.09.05.2023.

6. Revenue Divisional Officer, Cuddalore, Lr. No.

K.Dis.A2/4557 /2022, Dated: 20.01.2023.

7. Assistant Director, District Town and Country Planning,
Cuddalore Lr.No.1390/2022 /.0, Dated.24.03.2023

8. District Environmental Engineer, Tamil Nadu Pollution
Control Board Lr.No.DEE/TNPCB/CUD/F-1849/TECH /2023,
Dated.04.08.2023

9. Supertending Engineer, Cuddalore Circle, Capperhills,
Tamilnadu Generation and Distribution Corporation Limited
Letter No. Cu@ur/sllua/sL /2 QsQur/wGgr9)/@uleur/Gsr.al B/
9)|.616001.259/23, mrar.11.08.2023

NO OBJECTION CERTIFICATE
[See rule 144]

With reference to the application, dated: 02.11.2022, submitted by
M/s. Indian Oil Corporation Ltd., and in pursuance of rule 144 of the
Petroleum Rules, 2002, there is no objection for granting license under the
Petroleum Rules, 2002 to M/s. Indian Oil Corporation Ltd., Address;
Trichy Divisional Office, “Triveni” 37 Floor, B-35, Shastri Road,
Thillai Nagar, TRICHY- 620 018. Storage of petroleum products in their
premises at Survey No.2241/4,. Ward No.3, Block No.58,
Thirupapuliyur, Cuddalore Taluk, Cuddalore District, Classified as
“Wet” Land and an cxtent of O. 0850 Sq.m.,’ of Karaiyeravettakuppam
(MPL), Cuddalore Taluk, Cuddalore D1strlct Tam11 :Nadu State as shown

in the site plan duly cndorsed and enclosed herew1th

<

CLASSIFICATION § : L e TO_TAL QUANTITY
Petroleum Class “A” (MS) | 20,000 Ltrs.
Petrolcum Class “B” (HSD) 20,000 Ltrs.

Total ol all classcs of Petroleum 40,06(—)1-;;
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nsidered while issuing this p }5

.

i co
1. The following particulars have been
objection certificate, that —

on of the site by the applicant is lawful and authorization

? Possefasrlld owner (or) lease holder for developing premises under
gloer;le rules for storage of Petrole@ .P?odl%cts. |

b) Interest of Public, specially the facilities like schools, hosI.)l.tals. or
proximity to places of public assembly and the mitigating
measures, if any is provided.

¢) Traffic density and impact on traffic.

d) Conformity of proposal to the local (or) area development
planning.

e) Accessibility of the site to fire tenders in case of emergency and

preparedness of fire services for combating the emergencies.
f) Genuineness of purpose.

g) Any other matter pertinent to public safety.

. The applicant should scrupulously follow all

the conditions
prescribed in the Annexure enclosed herewith.

Encl: Annexure

X
-
e

To:  Indian Oil Corporjtiogd, A
Trichy Divisional O (e
“Triveni” 3rd Floor, B-3‘ ,"" AS iR
Thillai Nagar, Trichy - 620 ;8.

Copy To: The Joint Chief Contr i

A&D - Wing, Block

Copy to: Superintendent of P
Copy to: Revenue Divisio

: nal Officer
Copy to: District Fire Officer o dalore.

Copy to: The Tahsildar, Cudd
Copy to: !

Copy to: ?istrict Environmental Engin
amil Nad . eer,

Supertend}:lg %1111%'1 on Contro] Board, Cuddalore District.

Tamilnadu Gep gln.eer’ Cuddalore Circle, Capperhills,

cration anqg Distribution Corporation Limited.

Copy to:

(} Scanned with OKEN Scanner
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Annexure
Ibn / eg ®
, Terms & Conditions
Cr

D.F.O, Fire Department

1. Necessary licenses should be obtained from other departments

concerned.

2. One 50 Kg Trolley Mounted should be fitted.

3. 2 No. of 9 Kg. DCP type fire extinguishers should be fixed for each
pump.

4. Four buckets filled with sand should be installed for each pump.

Automatic Fire Suppression system and Earthling should be fixed for
electric equipments.

&

Store water to extinguish the fire for at least an hour.

No smoking boards, help line phone numbers should be displayed.

All Workers should be tramed w1th fire safety measures.

- 4

. The fire extinguisher shoul be maintained with good condition and to

_>-‘I“

use at any s1tuat1on as per Natlonal Building code of India and

e

Government rule.

10. A report should be subrriitted""‘aaft:ér completing the constructions for
Re - inspection. - k
11. Any deviation in the _é@pve condition the NOC will be automatically

stands cancelled.

E.E, P.W.D.Virudhachalam (W.R.D)

1. The recommendation of NO‘C’o_nb'/ applicable for Cuddalore District,
Cuddalore taluk, Thirupapl_lliyl,ir wet land area in Survey No.2241 /4,
Ward.3, Block No.58.

2. A Small bridge should be constructed between the above Survey

number and the highway to provide a drainage facility for the flood

water during excessive floods. .

(} Scanned with OKEN Scanner
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3. R.C.C Small Bridge should be constructed between Survey No.2241 /2;27/ ’f
Ward.3, Block No.58 and the canal across the highways, at least 1.00
m width, 1.00 m height and [ull length, at their own cost. The canal
should not be closed.

4. The ground level of the bridge to be built should be parallel to the
ground level of the other part of the canal.

5. Work should be done without any obstruction or permanent
construction work in rainwater drainage area.

6. If any interruption to the free flow of excess water is noticed the NOC
is liable to be cancelled without any prior intimation.

During the period of heavy floods, the applicant has to build drainage

~

system for the free flow of flood water with their own cost.

8. Except the earmarked Survey No.2241/4, Ward.3, Block No.58 the
applicant should not claim rights any other surrounding survey
number.

9. Petroleum waste items should not be left in nearby drain.

10. The petitioner should cooperate with the Water Resource Department
in the future when it needs the land or makes any changes to the

land.
11. Since, the above sile is below the level of the road, the hard soil

should be raised 2’ feet above the level of the road.

12. If any violation noticed on the conditions stipulated in the NOC is

liable for cancellation. . , /

A ,{\\\,\ TS, “L‘ l /
\S\\' / A /

A ,/
,‘;::' @&r}t €A‘ X rate d Bistrict Collector
:." ;‘ R o! e . Stl‘ict
£) s oL
&
<V} G ':q '::;

YA
" ‘:\'P' i
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‘ AUNEXURE RS-

Page 11

CENTRAL POLLUTION CONTROL BOARD

DELHI 110032

B-13011/1/2019-20/AQM |y R\ 2~ \Y ] |
OFFICEMORANDUM

January 07, 2020

Hon'ble NGT order

pliance of
singh vs Gol & Ors

Setting Up of New Petrol Pumps in Com

Sub: Guidelines for
19 in OA No. 86/2019: Gyanprakhash@ Pappu

dated January 18, 20
-regarding. ;
Hon'ble National Green Tribunal, vide order dated ;iahua;y 18. 2019 in OA bfio.
86/2019: Gyanprakhash@ Pappu Singh vs Gol & Ors directed Central Poliution
Control Board and MoPNG to look into the issue of setting up of large numbper of petrol
pumps in the country and directed that appropriate guidelines be issued by the Central
Pollution Control Board in exercise of statutory power. '
m T Kanpur, NEERI, {IP,

ines for setting up of new
d control measures

sing of members tro
tuted to frame Guidel
ution prevention an
in~-public domain and
ic and concern stakebolder

An Expert C'ommittee compri
TER!, MoPNG and CPCB was consti
Petrol Pumps including siting criteria and poll

The  guidelines were placed
cammen&s/suggestions/ob}ecﬁons were invited from pubi
-and these were reviewed and guideline have heen finalised.

The final Guidelines prepared by Exp
implementation by concerned stakeholders. These guide

the approval of the Competent Authority. . 7

JU
o (V.K. Shukia)
Additional Director, AQM Div.

Emr

ert Committee are hereby circulated for
hnes are hereby issued with

Encl.: As Above )&5/

: T v N
To. : Q"Q m
| P o\
1. As per List Enclosed AT
Copy to:
1. Jeint Secretary
CP Division :

Ministry of Environment, Forest and Climate Change

Indira Paryavaran Bhavan,
Jorbagh Road, New Delhi — 110 003

2 PStoCCB

EO(/\fﬁ/PS to MS
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Page 12

GUIDELINES FOR SETTING UP OF NEW PETROL PUMPS

ges from fuel filling operations at

A. Containment and treatment of spilla

petrol pumps:
ter table i.e. groundwater

cated in areas with hig

levels less than 04 meters shall have secondary containment by way of double

walled tanks or concrete protection walls s0 85 to mjnimize_groundwater and

soil contamination. It shall be the responéibii'ity of OMC to- properly get
measured groundwater level at the site of proposed petrol pump and ensure

implementation of these adequate protection measures for such sitgs. Detal‘ls

of measures taken by Oil Marketing Company shall be placed in public domain
and in case of contradictory view., view of State/ Central Ground water Board/

Authority wilt prevail.

1. Petrol pumps lo h groundwa

2 All new retail outlets shall have underground tanks/ abb‘/é"gfourﬁd i?”,k'?ﬂ”?"t'fs
ancillary components such as pipes, flexible connectors, pumps. fittings ergi =
protected from leaks due to corrosion by adopting materials (HOPE/ Mild Steel -

: ' y approved by PESO.

etc.) with required protective coating; as applicable, dul, ppr

< Oil (more than 1 barrel-165 :
te Pollution
to CPCB

esel, Lub
d OMC shall report to Sta

3. Any major teakage/ spillage of Petrol, Di
jon under intimation

litres) occurs at fueling station, concerne
Control Board, PESO and District Administrat
. within 24 hours of occurrence,
nd storagé tank (UST) and its ancillary

diately and not be resumed till corrective

“ Operation of concerned undergrou
d to the

il be stopped imme

components sha
d stop leakage/ spillages are implemente

measures 1o conlain an
satisfaction of PESO and concerned SPCB.
OMCs will be held liable for Environmental Compensation (imposed by

SPCBs/PCCs) and assessment of environmental damage (depending on
extent of contamination in soil and groundwater) and sile remediation

Cpnsultantl Expert agency appointed by OMCs for damage assessment and
site remediation shall have minimum national/ international experience of -5

years in this field. Various approved methods shall be considered for cleani
3 ing

underground contaminants.

4. All Dp‘s shall have Auto Cut off Nozzles which shuts dis .
level in customer fuel tank reaches full capacity SPefsgtionolfuelif its

5. Breakaways to be installed f
: . ~ or all the hos '
spillage in th es of dispensi :
fP lage in the event of customer vehicles mov pensing units to reduce
fueling position. es away with nozzle still in th
: e

e .
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10. Automation system shall be installed at

sor all
: i be installed OF
. shall be insid .
1ane swivel with breakaway coupling S ‘o cefueling so that it
: bie pla did Gt vhie

Single/ doubie P ‘;t or betier gositioning of nozzle whi

s N 5 b

the dispensing un

does not fall off accidently.

all be installed with shear

n, all dispensing units sh ental <nocking

ispensalio : ci
In pressurized disp ine immediately upon act!

he fuel flow from pipe

valves to cut t g
sition.

of dispensing units from its PO
(STPs) aré to installed

all Submersible Turbine Cump ks STPs shall stop

ized system :
In pressurized sy vent of pipeline €3

with line leak detectors and in the e :
pumping fuel from underground fanks. -

' i t Dispenser
Emergency stop button switch shall be provided on the Multi-Product Disp

(MPD) to stop the dispensation in case of emergency.

all new retail outleis to alert in case of

tank leak by way of auto gauging system approved by PESO.

11. All Retail Outlets shall provide overfill alarm through automation.

12.Measures for spill containment in fill point chambers and forecourt area shal

B.

I be
implemented as prescribed by PESO. '

Check on leakages (Leakage Detection System) from _underground -

storage tanks so as tc prevent groundwaier and soil contamination:

1. All new retail outlets will have automation system instalied which will

provide reports. on volume: balance after every day operation and records

shall be maintained.

2. Manual gauging shall be done once in a month and compare the same with
Automatic Tank Gauging for accuracy.

3. Daily MS and HSD loss shall not exceed MoPNG prescribed limits. In case |

of leakage beyond such limits, matter shall be got analyzed by OMCs and
further action shall be taken for ascertaining the reasons of losses. In ¢
of leakage resulting in soil / groundwater contamination: : e
a. Concerned OMC shall report to State Pollution Control Board, P
and District Administration under intimation to CPCB within 24 h e
occurrence. Operation of such underground storage tank (UST i 'Of
: inc:fia;y ;components shali be stopped immediately . A
. Fuel shall be removed immediately ‘
prevent further release to environr:e;irgﬁzg(sji:g;ot‘;ndr Sioiage el
dug o vapors released due to leakage as recomme i
be implemented immediately.

, expiosion
nced by PESO shall

A
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c. OMCs will be held liable for Environmental Compensalion (imposcd by
SPCBs/PCCs) and assessment of environmental damage (depending
on extent of contaminalion in soil and groundwaler) and sie
remediation. Consultant/ Expert agency appointed by OMCs for
damage assessment and site remediation shall have minimum
national/ international experience of 05 years in thig ficld Various
approved methods shall be considered for cleaning underground

.
)

components shall not
stop leakages arc

red SPCB.

contaminants.
d. Operation of Underground tank and its ancillary
be resumed till corrective measures lo contain and
implemented to the satisfaction of PESO and conce

4. Al underground tanks and pipélines shall be subjected to test for leaks

every 7 years.
of sludge removed from

C. Policy towards Treatment and disposal

underground tanks during cleaning:
rdous Waste

ed as per Rule 8 of Haza
thereof and

Sludge shall be collected, stored and dispos
2016 and amendments

{Management and Transboundary) Rules,
records shall be maintained.

D. Installation, Operation and maintenance of Vapour Recovery System:

1. All new retail outlets set up with sale potential of 300KL MS per month and

setting up in cities with population more than 1 lakh will be provided with
VRS. VRS should be functional by the time of sale of MS touch 300 KL. In
case of failure of instailation of VRS. Environment Compensation will be

levied by SPCBs/ PCCs equivalent to the cost of VRS and this will further
increase proportionate to the period of non-compliance.
Any new retail outlet set up in cities having population more than 10 lakh
and having sale potential of 100 KL MS per month will be provided with VRS
VRS should be installed within a period 03 months from the day of sal :
MS touch 100 KL. In case of failure of installation of VRS E?(w' -
Compgnsation will be levied by SPCBs/ PCCs equivalent to tl‘; e
and this will further increase proportionate to the period of nonecc;ztpcla‘f VRS
- 1ance.

3. incase of St
other altema?i?/z t;gtqesn'w nfozzIE shall be provided with flexible cover flap o
or proper ' s =S G
proper recovery of vapors, per covering of filling tank and therelore
OMCs are res '
, ponsible for maintaini
s n
ge:,nodxc Inspections for AJL feqw';r:g installed VR
Oper record shall e maintain;)d r

S. They havo lo mag;
s - maintain
prescribed by Legal Metrology

C} Scanned with OKEN Scanner



dispenser snail C€ int

5 Working of
i ‘."‘./ithin 05 m

of VRS. In casé of
reporied to concerne
immediately within 24 1
MS shall be stopped from
VRS shall be maintained.

d OMC.

(s and in any €

monitoring for Total V

6. Work zone
more th

OMCs for petrol pumps selling
lakh popuiation (in first phase) DY

ear to check compliance with OS
report shall be submitted to SPCB. Inadd

py OMCs through expert institutions for on

. Ground water and soil quality monitoring

than 300 KL/ month and more than 10 lakh popU
years through E(P)Act, 1986 approved la
urce and report submitted to

py OMCs once in two
following parameters
SPCB:

Permissible Limit

e e

erhr‘,ked :
systern sha elo! onths 10

tion of VRS, the S
VRS shall
ase within

the fueling station. Proper e

HA norms (

from the nearest sO

29

oC and genzene sh
an 300 KL/ month
E(P)ACt, 1986 approv
Time-Weighted
ot study shall be conducted
jine monitoring of VOCs.

ition, pi

within

“TPpermissible Limit

~

ronitof

be
22 hrs failing whic

fFunctioning Online
status of operation
e automaticaliy
into operaticn
h sale of
cords of operation of

prought

i

all be conducted by
and moré than 10
ed labs once ina
Average) and

petrol pump selling more
|ation shall be

conducted
bs for the

{"’E}TE'J 5. " Parameter
e ‘T""a{a‘i'Eéfﬁ;Téb’ﬁTﬁg}a}Eé'é?Eéﬁg"w “Teoougt T L e
\ 2. - | BVEX ""}T"‘“‘é‘é‘&ég‘;ﬁ@'af‘f*"‘—“"—-’—‘
i, Toluene- 300pg/l
\\ iit. Xylenes-
| a. o-xylene- 350pg/l
e ,,:.3..,,_ — .ﬁ,‘....,,.,v.v..,._.,,,,,,.._.,__,,,,__. [T b” m & p- XY(ene_ zoopg/l
. Ethanol S
\ 1400 pall
" ,.,.Mvém_,lm_r.._,;ﬁ__ it e
11 yl Tertiary Butyl Ether 13pg/l
5 UPAH
0.0001pg/l

pump to check contamination.

- Cannmnar
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Page 16

1. Measures for protection of Worker's Health

| e e
1. All workers engaged at retail outlets may be covered under [-6

e . : () s oof
dealers shall implement the personal protective equipment (17112 {;‘, f
labor laws, ' ‘

SRS s e drrianiied
2. 1EC (Information Eduication Communicalion) 30“‘“_’ ihies (;h L t‘)(s’?g‘!t‘}!h(’ff‘
by OMC dealers-for workers at regular intervals in order lo e U

-about harmful impacts of VOC emissions,

: G s nted at
G. Audit of all protection measures and monitoring system implemente

I

within a radiaj distance of 50 met
whichever is nearest) from schools, hospitals
residential areas designated as
~ providing 50 meters distance, the retail out;
- Measures as prescribed by PESO. In
outiet from sch |
designated as per local laws s
shali pass over the retail outlet

Orders ete,

petrol pumps:

PESO shall conduct audit of tanks and fuel equipment including pipes, overfill

protection equipment and alarm system on annual basis and maintain records.

Siting criteria of Retait Outlets:

in case of siting criteria for petrol pumps new Retail Outlets shall not be located

ers {from fill point/ dispensing units/ vent pipe
(10 beds and above) and
per local laws. In case of constraints in

et shall implement additional safety

10 case the distance between new retail
schools, hespitals (10 begs and above) and reside

eters. No high t

!

ntial area

"all be less than 30 m ension line

These guidelines are supplementary to aff exist

ing relevant Rules, Guidelines.

(X1
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